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BRIEF NOTE IN THE MATTER OF ORIGINAL APPLICATION NO. 220 OF 2023 (WZ) 

EARLIER ORIGINAL APPLICATION NO. 718 OF 2023 (PB) 
 

IN THE MATTER OF: 
 
IN RE : NEWS ITEM APPEARING IN THE INDIAN EXPRESS 
DT. 30-11-2023 TILED FIRE AT CHEMICAL PLANT 
IN SURAT 24 WORKERS INJURED.                                ...…APPLICANT 
 

VERSUS 
 
STATE OF GUJARAT THROUGH THE CHIEF SECRETARY & ORS...…RESPONDENTS 

 

BASIC INFORMATION 

 M/s. Aether Industries is an Synthetic Organic Chemical (i.e. Active Pharmaceuticals 

Ingredients (API) & API Intermediate, Research & Development (R & D) Centre along with 

Pilot Plant) manufacturing unit located at Plot No. 8203, GIDC – Sachin – 394 230, Ta – 

Chorasi, Dist- Surat. 

 Unit obtained Environment Clearance (EC) from State Level Environment Impact 

Assessment Authority (SEIAA), Gujarat on 05/11/2020.  

 Unit having Consent to Operate/Consolidate Consent and Authorisation (CTO/CC&A) of 

the Board, which is valid up to date: 06/04/2028 for the total production quantity: 475 

MT/Month. [Copy of CTO/CC&A is attached as “Annexure – 1”] 
 

ABOUT INCIDENT  

 Fire incident occurred in this unit on dated: 29/11/2023 (@1:30 to 01:45 AM).  

The officials of Board and Directorate of Industrial safety and Health (DISH) were on the 

site and as per reports, observations are as follows: [Copy of DISH order and Inspection 

Report of the Board officials are attached as “Annexure – 2 & 3”] 

(1) According to DISH authority report dated: 29/11/2023, Fire incident occurred on 29/11/2023, 

@1:45 AM due to leakage of solvent (i.e. Tetra Hydro Furan, Toluene) & water mixer in solvent 

recovery tank located at ground floor of Plant No. 2, and 26 workers are injured.  

(2) Mr. Nayan Jadav (company representative) informed that, this incident happened around 1:30 

AM & it might be due to leakage of the gasket of THF (Tetra Hydro Furan) storage tank 

capacity 25 KL. THF leakage create vapour cloud after coming into contact with the air and 

took fire after that converted into blast.  

(3) THF (Tetra Hydro Furan) tank is located in tank farm area where might be this fire/blast 
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affected plant number 02 machinery like recovery tank, pipeline and other machinery which is 

located opposite tank farm.  

(4) Both plant i.e. tank farm and plant number 2 are affected hence source of fire/blast could not 

be verified. 

(5) During rescue, 07 dead bodies were found within the affected area (up to dated: 30/11/2023).  

(6) During inspection, VOC - 398 PPM and NO2 - 0.3 PPM is measured @50 meter away from 

incident site using wireless portable multi gas monitor (MultiRAE Lite) handy sampler for VOC 

and NO2 parameters. Due to high VOC level, incident location could not be accessed and 

verified. 

(7) Heavy dense smoke emission occurred at the time of fire incident and ambient air quality was 

very poor. 

 

ACTIONS TAKEN BY THE BOARD 

 

 Gujarat Pollution Control Board (GPCB) has issued Closure Direction to unit under 

section – 31(A) of the Air Act – 1981 with immediate effect and imposed Rs. 50 Lakh 

interim Environmental Damage Compensation (EDC) with following directions:  [Copy 

of issued Closure Direction is attached as “Annexure – 4”] 

 

(i) Unit shall comply with DISH direction and submit it’s compliance report. 

(ii) To submit safety Audit report & HAZOP study report. 

(iii) To collect & dispose generated wastewater, burned/partially burned material 

due to fire incident in a scientific manner and submit details. 

(iv) Unit shall carry out and submit final environment damage assessment report 

from reputed technical institute i.e. NEERI/IIT.  

(v) Unit shall not carry out any production activity without prior permission of the 

Board. 

 

SUO MOTU TAKEN BY THE HON’BLE NGT (PRINCIPAL BENCH)  

 This Hon’ble Tribunal (NGT, PB) has taken suo motu cognizance of an incident of fire 

which took place on 29.11.2023 in a chemical plant at Surat on the basis of reporting 

of such incident in the newspapers.  
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 Initially a action taken report had been filed by the Board concerning the incident to 

the Hon’ble NGT, PB on 06/12/2023.  [Copy of report file by Board to the Hon’ble 

NGT (PB) is attached as “Annexure – 5”]. 
 

THE MATTER TRANSMITTED TO THE HON’BLE NGT (WESTERN ZONE)  

 The Hon’ble Tribunal (PB), after perusal of the report, this matter is transmitted to the 

Hon’ble NGT, Western Bench. The Hon’ble  NGT (WZ) has proceeded with the hearing 

of the case and ordered the Board to file an affidavit in reply and to calculate final 

amount of compensation.  

 Further, Board has filed affidavit in reply to the Hon’ble NGT on 14/03/2024.  [Copy of 

affidavit in reply file by Board to the Hon’ble NGT (PB) is attached as “Annexure – 

6”]. 

 The Hon’ble Tribunal, after perusal of the affidavit in reply, ordered the project 

proponent (Industry) to obtain report from NEERI within four week’s time period and 

ordered GPCB to calculate the final amount of EDC on the NEERI report. 
 

PRESENT STATUS: 

 Industry has paid Rs. 50 Lakh amount of interim Environmental Damage 

Compensation EDC. 

 Three months trial run revocation issued to the industry on 05/01/2024 (on the basis of 

order of The Directorate of Industrial Safety and Health Department) with condition to 

carry out 25% production only. [Copy of issued three month trial run Revocation is 

attached as “Annexure – 7”] 

 Industry has been inspected on 12.05.2024 and found complying with the directions 

issued by Board. [Copy of Inspection Report of the Board officials are attached as 

“Annexure – 8”] 

 Industry has submitted Environmental Damage Cost Assessment report of CSIR – 

National Environmental Engineering Research Institute (NEERI) through E-mail on 

25/04/2024 and as per the report final amount of Environmental Damage 

Compensation (EDC) due to fire incident is Rs. 11,93,561.7/- [Copy of NEERI Report is 

attached as “Annexure – 9”]. 

---------------------------------- 
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02/12/2023, 11:41 Mail - uh-gpcb-sura@gujarat.gov.in

https://webmail.gujarat.gov.in/owa/#path=/mail 1/1

Reg. - Accident occurred at M/s. Aether Industries Ltd., Sachin GIDC
(PCB ID: 45359)

Dear Sir,

In connection to the accident occurred  at M/s. Aether Industries Ltd., Sachin GIDC (PCB ID: 45359), as
per record verification, presence of 07 workers were not verified. Afterword, as per  telephonic order
given by  District Magistrate; off site emergency team has inspected the site and during rescue 07 dead
bodies were found within the affected area which were sent for forensic post mortem at civil hospital,
surat for further investigation. 

Investigation report of FSL and Post Mortem Reports are awaited.

Looking to the condition of case, Heavy dense smoke emission occurred at the time of fire incident
and ambient air quality was very poor i.e. high to severe at the time of fire incidence. 

DISH Report, NEI attached herewith. 

Recommendation : Strict action may be initiated. 

Thanking You,

(Dr Jignasa Oza)
Regional Officer,
Gujarat Pollution Control Board
Plot No: 11 – 12/2, 3 
GIDC PANDESARA, 
SURAT-394221
Phone: (0261) 2891696,                   
E-mail : ro-gpcb-sura@gujarat.gov.in

Dr. Jignasa D Oza(GoG-GPCB Dept.)

Thu 30-11-2023 05:33 PM

To:Unit Head Surat (GoG-GPCB Dept.) <uh-gpcb-sura@gujarat.gov.in>;

Cc:Next to Unit Head Surat (GoG-GPCB Dept.) <nuh-gpcb-sura@gujarat.gov.in>;

 3 attachments (2 MB)

Accident Report Aether.pdf; DISH Report.pdf; NEI.pdf;
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*Accident Report* 

Name and Address Aether Industries Ltd., (GPCB ID- 45359),  
Plot No. 8203, Sachin GIDC, Tal : Chorasi, Dist. Surat 

Time of incident :  @ 01:30AM 29/11/2023. 

Time of Inspection :  11:50 AM, 29/11/2023. 

Inspection team :  C.C. Hadia, SSA, B.C. Gosai, AEE 

Reason :  yet not identified 

Injury :  24 human injured  (as informed by contacted person) 

Casualty : Nil at the time of inspection  

Environment al issue : Heavy dense smoke emission occurred at the time of fire/blast incident 
and ambient air quality was severe at the time of fire/blast incidence. 

Pollution level 
monitoring : 

Unit has used respective fire extinguisher for controlling fire and 
leachate is collected in ETP collection. During visit one water sample is 
collected from ETP collection tank.  
During visit VOC – 398 PPM and NO2-0.3 PPM is measured @ 50 meter 
away from incident site.  

Observations : This unit is visited with reference to telephonic message regarding 
incident. 

 Unit has valid CCA up to 06/04/2028. 

 During visit unit is found not in operation.  

 Contacted person Mr. Nayan Jadav inform that this incident 
happened around 1:30 am.  

 On further inquiry he has informed that it might due to leakage of 
the gasket of THF (Tetra Hydro Furan) storage tank capacity 25 KL. 
THF leakage create vapour cloud after coming into contact with 
the air and took fire after that converted into blast. 

 Contacted person inform that THF (Tetra Hydro Furan) tank is 
located in tank farm area where might be this fire/blast affected 
plant number 02 machinery like recovery tank, pipeline and other 
machinery which is located opposite tank farm. During visit VOC 
– 398 PPM and NO2-0.3 PPM is measured @ 50 meter away from 
incident site. Due to high VOC level other information could not 
be verified.  

 Contacted person has not aware about source of fire/blast and 
casualty/injured hence instructed to submit detailed investigation 
report with necessary documents.  

 Contacted person inform that total 24 nos of workers are injured 
and admitted to hospital. 

 DISH and FSL investigation is going on hence reason of fire/blast 
is yet not identified.  

 Both plant i.e. tank farm and plant number 2 are affected hence 
source of fire/blast could not be verified. 

 DISH has issued closure direction to Mr. Rohan A. Desai, Aether 
Industries Ltd vide letter no. 

ક્રમ ાંક/સાં.નિ./ઔ.સ.સ્વ./સ.ુરીજી/૭૦૫૧/૨૦૨૩ ૨૯/૧૧/૨૦૨૩ 

(Copy attached herewith).  

 As per DISH report of dated 29/11/2023 submitted by unit, 
incident happened around 01:45 AM on plant no. 02 ground floor. 
Solvent recovery tank bottom valve flange was leaked which was 
filled with tetra hydro furan, toluene, water has created vapour 
cloud after coming in contact with air and took fire and finally 
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converted into blast. This fire/blast affected plant number 02 and 
tank farm area.  

 Mr. B. D. Gohil, AEE, Mr. N.M. Kavar, SO, Dr. J.D. Oza, Regional 
Officer has visited this unit for rescue purpose as part of off site 
emergency response team as per the intimation from SDM and 
details are sent through email.  

 
During visit below mentioned written instruction are issued to the unit. 
 

1. આજરોજ એકમમાાં લાગેલ આગના કારણ સાથ ેવિગતિાર અહેિાલ રજુ કરિો.  

2. આગની ઘટનાને કારણે બળી ગયેલ મટેરીયલ/િેસ્ટનો પયાાિરણીય વનયમ મજુબ સુરવિત 

વનકાલ કરી તે અાંગનેા દસ્તાિજેી પરુાિા આપિા. 

૩. આજરોજ એકમમાાં લાગેલ આગની ઘટના અાંગનેો DISH નો રીપોટા રજુ કરિો. 

4. આગની ઘટના બાદ સલામતીના તમામ પગલા લીધા બાદ કરેલ તમામ કાયાિાહી અાંગનેો 

અહેિાલ ઉત્પાદન કાયા પનુઃ શરૂ કરતા પહેલા બોર્ામાાં રજુ કરિો. 

5. એકમમાાં લાગેલ આગની ઘટના દરમ્યાન જો કોઈ ઈજાગ્રસ્ત/જાનહાની થઈ હોય તો ત ે

અાંગનેી વિગતો રજુ કરિી. 

6. આગની ઘટના દરમ્યાન આગન ેવનયાંત્રણ લેિા િપરાયેલ પાણીના ફાયર ટેન્કર/િપરાયેલ 

ફોમ અાંગનેી વિગતો રજુ કરિી. 
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ACTION TAKEN REPORT (ATR) IN THE MATTER OF ORIGINAL APPLICATION NO. 718 OF 2023 

 

NEWS ITEM APPERARING IN THE INDIAN EXPRESS DATED 30.11.2023 ENTITLED 

“FIRE AT CHEMICAL PLANT IN SURAT 24 WORKERS INJURED” 

 

BASIC INFORMATION 

 M/s. Aether Industries is an Synthetic Organic Chemical (i.e. Active Pharmaceuticals 

Ingredients (API) & API Intermediate, Research & Development (R & D) Centre along with 

Pilot Plant) manufacturing unit located at Plot No. 8203, GIDC – Sachin – 394 230, Ta – 

Chorasi, Dist- Surat. 

 Unit obtained Environment Clearance (EC) from State Level Environment Impact 

Assessment Authority (SEIAA), Gujarat on 05/11/2020.  

 Unit having Consent to Operate/Consolidate Consent and Authorisation (CTO/CC&A) of 

the Board, which is valid up to date: 06/04/2028 for the total production quantity: 475 

MT/Month. [Copy of CTO/CC&A is attached as “Annexure – A”] 

 There is no any previous legal action against to this unit. 

ABOUT INCIDENT  

 Fire incident occurred in this unit on dated: 29/11/2023 (@1:30 to 01:45 AM).  

The officials of Board and Directorate of Industrial safety and Health (DISH) were on the 

site and as per reports, observations are as follows: [Copy of DISH order and Inspection 

Report of the Board officials are attached as “Annexure – B & C”] 

(1) According to DISH authority report dated: 29/11/2023, Fire incident occurred on 

29/11/2023, @1:45 AM due to leakage of solvent (i.e. Tetra Hydro Furan, Toluene) & 

water mixer in solvent recovery tank located at ground floor of Plant No. 2, and 26 

workers are injured.  

(2) Mr. Nayan Jadav (company representative) informed that, this incident happened 

around 1:30 AM & it might be due to leakage of the gasket of THF (Tetra Hydro Furan) 

storage tank capacity 25 KL. THF leakage create vapour cloud after coming into contact 

with the air and took fire after that converted into blast.  

(3) THF (Tetra Hydro Furan) tank is located in tank farm area where might be this 

fire/blast affected plant number 02 machinery like recovery tank, pipeline and other 

machinery which is located opposite tank farm.  
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(4) Both plant i.e. tank farm and plant number 2 are affected hence source of fire/blast 

could not be verified. 

(5) During rescue, 07 dead bodies were found within the affected area (up to dated: 

30/11/2023).  

(6) During inspection, VOC - 398 PPM and NO2 - 0.3 PPM is measured @50 meter away 

from incident site using wireless portable multi gas monitor (MultiRAE Lite) handy 

sampler for VOC and NO2 parameters. Due to high VOC level, incident location could 

not be accessed and verified. 

(7) Heavy dense smoke emission occurred at the time of fire incident and ambient air 

quality was very poor. 

 

ACTIONS TAKEN BY THE BOARD 

 Gujarat Pollution Control Board (GPCB) has issued Closure Direction to unit under 

section – 31(A) of the Air Act – 1981 with immediate effect and imposed Rs. 50 Lakh 

interim Environmental Damage Compensation (EDC) with following directions:  [Copy 

of issued Closure Direction is attached as “Annexure – D”] 

 

(i) Unit shall comply with DISH direction and submit it’s compliance report. 

(ii) To submit safety Audit report & HAZOP study report. 

(iii) To collect & dispose generated wastewater, burned/partially burned material due to 

fire incident in a scientific manner and submit details. 

(iv) Unit shall carry out and submit final environment damage assessment report from 

reputed technical institute i.e. NEERI/IIT.  

(v) Unit shall not carry out any production activity without prior permission of the 

Board. 

 

PRESENT STATUS: 

 The District Collector & Magistrate, Surat, constituted a Joint Committee of (1) 

Directorate of Industrial safety and Health (DISH), (2) Chief Fire Officer, Surat 

Municipal Corporation (SMC), Surat, (3) Regional Officer, GPCB, Surat, (4) Police 

Inspector, Sachin GIDC, Surat and their investigation is going on.  

------------------------------------- 
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02/12/2023, 11:41 Mail - uh-gpcb-sura@gujarat.gov.in

https://webmail.gujarat.gov.in/owa/#path=/mail 1/1

Reg. - Accident occurred at M/s. Aether Industries Ltd., Sachin GIDC
(PCB ID: 45359)

Dear Sir,

In connection to the accident occurred  at M/s. Aether Industries Ltd., Sachin GIDC (PCB ID: 45359), as
per record verification, presence of 07 workers were not verified. Afterword, as per  telephonic order
given by  District Magistrate; off site emergency team has inspected the site and during rescue 07 dead
bodies were found within the affected area which were sent for forensic post mortem at civil hospital,
surat for further investigation. 

Investigation report of FSL and Post Mortem Reports are awaited.

Looking to the condition of case, Heavy dense smoke emission occurred at the time of fire incident
and ambient air quality was very poor i.e. high to severe at the time of fire incidence. 

DISH Report, NEI attached herewith. 

Recommendation : Strict action may be initiated. 

Thanking You,

(Dr Jignasa Oza)
Regional Officer,
Gujarat Pollution Control Board
Plot No: 11 – 12/2, 3 
GIDC PANDESARA, 
SURAT-394221
Phone: (0261) 2891696,                   
E-mail : ro-gpcb-sura@gujarat.gov.in

Dr. Jignasa D Oza(GoG-GPCB Dept.)

Thu 30-11-2023 05:33 PM

To:Unit Head Surat (GoG-GPCB Dept.) <uh-gpcb-sura@gujarat.gov.in>;

Cc:Next to Unit Head Surat (GoG-GPCB Dept.) <nuh-gpcb-sura@gujarat.gov.in>;

 3 attachments (2 MB)

Accident Report Aether.pdf; DISH Report.pdf; NEI.pdf;
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*Accident Report* 

Name and Address Aether Industries Ltd., (GPCB ID- 45359),  
Plot No. 8203, Sachin GIDC, Tal : Chorasi, Dist. Surat 

Time of incident :  @ 01:30AM 29/11/2023. 

Time of Inspection :  11:50 AM, 29/11/2023. 

Inspection team :  C.C. Hadia, SSA, B.C. Gosai, AEE 

Reason :  yet not identified 

Injury :  24 human injured  (as informed by contacted person) 

Casualty : Nil at the time of inspection  

Environment al issue : Heavy dense smoke emission occurred at the time of fire/blast incident 
and ambient air quality was severe at the time of fire/blast incidence. 

Pollution level 
monitoring : 

Unit has used respective fire extinguisher for controlling fire and 
leachate is collected in ETP collection. During visit one water sample is 
collected from ETP collection tank.  
During visit VOC – 398 PPM and NO2-0.3 PPM is measured @ 50 meter 
away from incident site.  

Observations : This unit is visited with reference to telephonic message regarding 
incident. 

 Unit has valid CCA up to 06/04/2028. 

 During visit unit is found not in operation.  

 Contacted person Mr. Nayan Jadav inform that this incident 
happened around 1:30 am.  

 On further inquiry he has informed that it might due to leakage of 
the gasket of THF (Tetra Hydro Furan) storage tank capacity 25 KL. 
THF leakage create vapour cloud after coming into contact with 
the air and took fire after that converted into blast. 

 Contacted person inform that THF (Tetra Hydro Furan) tank is 
located in tank farm area where might be this fire/blast affected 
plant number 02 machinery like recovery tank, pipeline and other 
machinery which is located opposite tank farm. During visit VOC 
– 398 PPM and NO2-0.3 PPM is measured @ 50 meter away from 
incident site. Due to high VOC level other information could not 
be verified.  

 Contacted person has not aware about source of fire/blast and 
casualty/injured hence instructed to submit detailed investigation 
report with necessary documents.  

 Contacted person inform that total 24 nos of workers are injured 
and admitted to hospital. 

 DISH and FSL investigation is going on hence reason of fire/blast 
is yet not identified.  

 Both plant i.e. tank farm and plant number 2 are affected hence 
source of fire/blast could not be verified. 

 DISH has issued closure direction to Mr. Rohan A. Desai, Aether 
Industries Ltd vide letter no. 

ક્રમ ાંક/સાં.નિ./ઔ.સ.સ્વ./સ.ુરીજી/૭૦૫૧/૨૦૨૩ ૨૯/૧૧/૨૦૨૩ 

(Copy attached herewith).  

 As per DISH report of dated 29/11/2023 submitted by unit, 
incident happened around 01:45 AM on plant no. 02 ground floor. 
Solvent recovery tank bottom valve flange was leaked which was 
filled with tetra hydro furan, toluene, water has created vapour 
cloud after coming in contact with air and took fire and finally 
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converted into blast. This fire/blast affected plant number 02 and 
tank farm area.  

 Mr. B. D. Gohil, AEE, Mr. N.M. Kavar, SO, Dr. J.D. Oza, Regional 
Officer has visited this unit for rescue purpose as part of off site 
emergency response team as per the intimation from SDM and 
details are sent through email.  

 
During visit below mentioned written instruction are issued to the unit. 
 

1. આજરોજ એકમમાાં લાગેલ આગના કારણ સાથ ેવિગતિાર અહેિાલ રજુ કરિો.  

2. આગની ઘટનાને કારણે બળી ગયેલ મટેરીયલ/િેસ્ટનો પયાાિરણીય વનયમ મજુબ સુરવિત 

વનકાલ કરી તે અાંગનેા દસ્તાિજેી પરુાિા આપિા. 

૩. આજરોજ એકમમાાં લાગેલ આગની ઘટના અાંગનેો DISH નો રીપોટા રજુ કરિો. 

4. આગની ઘટના બાદ સલામતીના તમામ પગલા લીધા બાદ કરેલ તમામ કાયાિાહી અાંગનેો 

અહેિાલ ઉત્પાદન કાયા પનુઃ શરૂ કરતા પહેલા બોર્ામાાં રજુ કરિો. 

5. એકમમાાં લાગેલ આગની ઘટના દરમ્યાન જો કોઈ ઈજાગ્રસ્ત/જાનહાની થઈ હોય તો ત ે

અાંગનેી વિગતો રજુ કરિી. 

6. આગની ઘટના દરમ્યાન આગન ેવનયાંત્રણ લેિા િપરાયેલ પાણીના ફાયર ટેન્કર/િપરાયેલ 

ફોમ અાંગનેી વિગતો રજુ કરિી. 

 

Page 23 of 27

678



Page 24 of 27

679



Page 25 of 27

680



Ou
tw
ar
d 
No
:7
59
64
3,
30
/1
1/
20
23

Page 26 of 27

681

USER
Typewritten text
Annexure - D



Ou
tw
ar
d 
No
:7
59
64
3,
30
/1
1/
20
23

Page 27 of 27

682



Annexure - 6
683



684



685



686



687



688



689



Ou
tw
ar
d 
No
:7
59
64
3,
30
/1
1/
20
23

Annexure R-1690



Ou
tw
ar
d 
No
:7
59
64
3,
30
/1
1/
20
23

691



Ou
tw
ar
d 
No
:7
80
48
8,
05
/0
1/
20
24

Annexure R-2692



Ou
tw
ar
d 
No
:7
80
48
8,
05
/0
1/
20
24

693



Inspection Report 
 

Name & Address 
of Unit 

Aether Industries Limited, (GPCB ID- 45359) 
Plot No. 8203, GIDC Sachin, Chorasi, Surat.  

Reference: Complaint letters received from different complainer through email,  
1. Kamlesh Hindustani email dated 13/02/2024 (point no-1 to 13),  
2. Amit Tiwari email dated 06/02/2024. (point no-14)  
(Copy of e-mails are attached herewith) 

Date and Time of 
Visit: 

29/02/2024 11:00 AM 

Visited By: B.C. Gosai, AEE, N.V. Dasandi, SO, Dr. J.D. Oza, RO.  

Contacted 
Person: 

Mr. Sonu Patel, EHS Head of Aether Industries Limited.  

 
Detailed point wise compliance report are as under;  
 

Sr.No Complainer point  Status during visit  

1 On 29/11/2023 at 2:00 AM in this Aether 
Industries Limited Company due to gross 
negligence of the company management there 
was a big blast in the chemical tank and thus a 
major fire accident and in this incident 40 
employees were burnt and 7 of them died. 
Regarding this incident, we dated On 
29/11/2023 the complaint was filed through 
email along with other issues as per IPC 304A 
in case of death against company directors. 
 

-GPCB has issued closer direction u/s-
31(A) of the Air Act-1981 dated-
30/11/2023 for the reason stated therein. 
Subsequently unit has obtained trial run 
revocation after compliance and 
verification of closures points on dated-
05/01/2024  

2 It was reported through the news that the 
incident was due to the company 
management not heeding the GPCB's warning. 
Which suggests that the managers of this 
company may be habitually aware of chemical 
tank leakage, but the company managers have 
committed a serious criminal act of 
endangering the lives of workers and the 
environment by illegally using such tanks. 
 

Contacted person inform that chemical 
storage tank bottom valve might have/ 
had passed/ leakage, due to this stored 
chemical started flowing out of the 
storage tank, and lead to a vapour cloud, 
Due to some unknown ignition source it 
exploded and resulted in subsequent fire. 

3  The complaint dated 29/11/23 also sought an 
inquiry into the following issues 
In this company, during the chemical process, 
the residue remaining in the reactor of the old 
bench production should be removed from the 
reactor before starting the charging for the 
purpose of distillation for the production of 
the new bench reactor. And due to the residue 
remaining in the reactor due to the work of 
distillation, it was necessary to pressurize the 
reactor more in the process of distillation? 
And the residues are not removed from the 
reactor. 

The system in the place to start a new 
batch in reactor, and they are strictly 
following the system includes cleaning of 
reactor after every batch, time to time 
removal of residue after process. 
 
The DCS facility in the place to observe the 
all the parameter like batch size, 
temperature & pressure, also verified the 
parameters and batch size data from the 
DCS screen with the help of history to 
ensure that there were no deviations in 
reactor batch size, temperature and 
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Batch size was increased? Also, due to some 
reason, the reactor overheated and burst into 
flames. And all the issues that this company 
had no system/method system to dispose of 
the residue left in the reactor during the 
process should be investigated in detail. That 
is what we demanded 

pressure.  

4 Where was the factory safety officer 
inspecting the chemical tank manufactured in 
this company and the inspection was done by 
him only on paper? That is gross negligence in 
his duty which should be departmental action 
against that factory safety officer and FIR 
should be filed against him also. We 
demanded. 

This point is related to DISH department.   

5 Here was no proper alarm system inside or 
outside the company or the alarm was not 
sounded. So, there was no system in the 
company where the employees inside the 
company or the people around outside the 
company could escape and save their lives 
after hearing the alarm. The lives of 
employees and people were deliberately put 
at risk. He demanded an investigation. 
 

A large range of emergency siren systems 
is provided by the unit & check out it 
periodically. 
 
 

6 A large quantity of raw materials and pods or 
other materials were illegally stored in the 
open space in the company in violation of the 
rules. It needs to be investigated. 
 

The storage of  raw materials and 
manufacturing materials in warehouses 
with approved valid factory  licenses. 
(Factory License no-27926)  
 

7 Environment clearance by the company is in 
open violation of EC provisions. Demanded a 
thorough investigation of each such issue. 
 

Unit has complied EC conditions.  

8 The factory inspector who last inspected the 
said company did not carry out any 
verification during his visit to the company. It 
is only a formality of the visit and the fact that 
the factory inspector along with the company 
management has endangered the lives of the 
workers and the people of the surrounding 
villages, should be humane, a departmental 
inquiry and necessary permission should be 
registered against the factory inspector. 
 

This point is related to DISH department.  

9 The incident of fire was caused due to gross 
negligence of the management of the 
company and it was caused by accident 
Due to the fire, the polluted smoke spread in 
the entire surrounding area and the entire 
surrounding environment became polluted 

Unit has paid Environment Damage 
compensation (EDC) i.e. 50 Lakhs to GPCB.  
 
All the wastewater resulting from water 
used for fire-fighting contained foam is 
collected in the  u/g RCC storage tank. The 
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with smoke and this polluted smoke entered 
the breath of the people in the surrounding 
area and the accident and injuries caused due 
to the negligence of the managers of this 
company. The polluting smoke spread by the 
fire caused serious permanent damage to the 
environment. 
 
Also, due to the negligence of the company 
managers, the water used for extinguishing 
the fire also became chemical in the company 
and without following the rules that the 
company managers had to follow for disposing 
of that chemical water, the chemical water 
was left directly in the rain water drainage line 
without any treatment. Information has been 
received. 
 
This chemical water released by the operators 
of this chemical company has seeped into the 
ground in the surrounding areas and caused 
serious damage to the environment by 
permanently polluting the soil and ground 
water. 
 
Also, due to the negligence of the managers of 
this chemical company, the accident and fire 
caused serious damage to the environment on 
the day of the incident 
 

whole plant premises are PCC Paved so 
there is no soil contamination of premises. 
No wastewater was discharged outside of 
the unit premises.  
 
 
 

10 29/11/2023 at 2.00 AM in the night of this On
company, the management of this company 
has completely violated the law and 

and they have no regard for the regulations 
law or law enforcement officers and were 
openly violating the environment .  

 
The managers of this chemical company have 
caused serious damage to the environment 
and ecosystem by spreading serious pollution 
in the air, water, soil and ground water in the 
vicinity of the company and also causing 
serious damage to the health of the people in 
the surrounding area and compensation for all 
those losses. 
 
It is the full legal responsibility of the 
managers of this company to do so and their 
act is a criminal act. 
 
 The government officials are bound by the 

Unit has carried out ambient monitoring 
by authorized party and report submitted 
to Govt authority.  
 
All the wastewater resulting from water 
used for fire-fighting contained foam is 
collected in the  u/g RCC storage tank. The 
whole plant premises are PCC Paved,  so 
there is no soil contamination premises. 
No wastewater was discharged outside of 
the premises.  
 
 
Unit has paid Environment Damage 
compensation (EDC) i.e. 50 Lakhs to GPCB.  
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legal duty to lodge a valid FIR against the 
management of this company. 
A legal FIR should be filed against the 
managers of this chemical company and a 
survey of the damage caused to the 
environment, ecology and people should be 
done and the recovery should be made from 
the company managers and compensation 
should be made to the people. It is good that 
we have filed against the company managers. 
Complained on 29/12/23. 

11 Since the construction of this chemical 
legal company is not in accordance with the 

rules, this incident deserves to be considered 
as fabricated and it is also necessary to 
prepare a report after legal investigation 
 

This point is not related to GPCB. 
 
 
 
 
 

12 As the process of production and storage and 
cal company is transportation in this chemi

done illegally and in violation of the rules, this 
incident deserves to be believed to have been 
committed, it is also necessary to make a legal 
investigation and report .  

Stores all raw materials and 
manufacturing materials in warehouse 
and all production have valid license.  
 

13 Investigation as per our complaint has not 
been done. Also, no inquiry report has been 
submitted by the appointed commission of 

ction 304/A has inquiry and FIR under IPC se
not been filed against the company managers 
so that 
We present this legal complaint to the 
management of this chemical company and 

 -Section 7.A(2)(a) and section -demand that :
92 of the Factories Act 1948 against this 

ers and IPC sec 304A company and its manag
against all persons responsible including the 
Factory Safety Officer. 337,338, 285 286 287. 

427 ,115 to take legal action and file FIR  

-GPCB has issued closer direction u/s-
31(A) of the Air Act-1981 dated-
30/11/2023 for the reason stated therein. 
Subsequently unit has obtained trial run 
revocation after compliance and 
verification of closures points on dated-
05/01/2024 

14 For action against trading and selling of 
BIFENTHRIN ALCOHOL without permission of 
GPCB by Aether Industries LTD 
 
Aether industries LTD is doing Business of 
BIFENTHRIN ALCOHOL from surat since 2020 
 
Which cannot be traded without the 
permission of GPCB and MOEF 
 
And the business being exported by a big 
company of valsad, a big company of 
ankleshwar and bhiwandi, which is not 
allowed by this company  

For the manufacturing of Bifenthrin 
Alcohol with approved CCA from GPCB.  
Product name : Bifenthrin alchol  have CAS 
no - 76350-90-8 
 
Product Name in consent of GPCB  :  2 
methyl 3-phenylbenzyl alchol (synonyms 
name of Bifenthrin Alchol) have CAS No - 
76350 -90-8.  
 
Unit has submitted letter regarding 
monopoly of their product name. Unit has 
requested that don’t declare their product 
name (Copy attached herewith).   
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Point wise compliances for issued closure order are as below: 
 

1.  According to DISH authority report dated: 
29/11/2023, fire incident occurred on 
29/11/2023, @1:50 AM due to leakage of 
solvent (i.e. Tetra Hydro Furan, Toluene) & 
Water mixer in solvent recovery tank located 
at ground floor of plant no. 2 and 26 workers 
are injured. Mr. Nayan Jadav (company 
representative) informed that, this incident 
happened around 1:30 AM & it might be due 
to leakage of the gasket of THF (Tetra Hydro 
Furan) storage tank capacity 25 KL, THF 
leakage create vapour cloud after coming 
into contact with the air and took fire after 
that converted into blast. 

After fire incident unit has stopped 
Entire Production activity with 
immediate effect. During visit unit is 
found in operation with 25 % capacity in 
Building No. 3 as per revocation 
conditions. Generated waste water due 
to firefighting is collected & finally waste 
water (106.6 KL) is discharged into the 
CETP of GECL & waste water (105.855 
KL) is sent at Common MEE of Detox 
India Pvt. Ltd., Ankleshwar through 
online manifest system.  
Generated burnt /partially burnt 
material (8.310 MT) due to fire incident 
is sent to M/s. RSPL for suitable 
treatment. Unit has also disposed 
@9.175 MT  burnt/partially burnt 
material at BEIL-Ankleshwar. 

2.  THF (Tetra Hydro Furan) tank is located in 
tank farm area where might be this fire/blast 
affected plant number 02 machinery like 
recovery tank, pipeline and other machinery 
which is located opposite tank farm. Both 
plant i.e. tank farm and plant number 2 are 
affected hence source of fire/blast could not 
be verified. 

Unit has obtained three months trial run 
revocation vide letter no. GPCB/CCA-
SRT-2000(5)/ID-
45359/780488,05/01/2024.  

3.  During rescue 07 dead bodies were found 
within the affected area. 

As per the submitted compensation 
details, Total 11 Nos of workers are died 
due to incident dated 29/11/2023 
(During rescue 07 dead bodies were 
found within the affected area & 4 
workers were died during the treatment 
in Hospital).  
 
Unit has submitted the interim 
Environment Damage Compensation 
(EDC) of Rs. 50,00,000/- to the Board  
 
Unit has uploaded details of paid 
Compensation to all injured workers. 

4.  During visit, VOC-398 PPM and NO2 – 0.3 
PPM is measured @50 meter away from 
incident site. Due to high VOC level other 
information could not be verified. Heavy 
dense smoke emission occurred at the time 
of fire incident and ambient air quality was 
very poor. 

During visit ambient air quality found 
normal.  

5.  You shall strictly comply with Condition of 
CCA issued by Board  

Unit is complying the CCA conditions  
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6.  You shall strictly comply with DISH Direction 
and submit its compliance report  

Unit is strictly complying DISH direction 
and not start production in block No 1 & 
2. 

7.  You shall strictly comply with their 
Undertaking dated 25/12/2023 

Unit is manufacturing its product within 
25 % of total granted permission, details 
of last three month production is 
attached herewith.  

8.  You shall strictly comply with any direction 
passed by Hon’ble NGT in the matter of O.A. 
No-718 of 2023 

Unit has submitted notarized 
undertaking to the board with assurance 
that they will comply with any direction 
passed by Hon’ble NGT in the matter of 
O.A. No-718 of 203. 

9.  You shall carry out and submit the final 
Environmental damage Assessment report 
from reputed technical instate i.e. NEERI / IIT  

Unit has appointed M/s. NEERI to 
conduct the study and calculate the EDC 
as per CPCB guidelines. Copy of the work 
order is enclosed.  

10.  You shall carry out only 25% of consented 
production in the area / plant permitted by 
DISH authority in their direction dated 
22/12/2023 

Unit is manufacturing less than 25% 
production during last three month, 
month wise production details attached 
herewith.  

 
Unit has valid CCA AWH-118971 up to 06/04/2028. During visit unit is found in operation with 25 % 
capacity in Building No. 3 as per revocation conditions. Waste water generation is A) Dilute stream 
w/w, is sent to CETP- GECL after primary treatment followed by SBT (B) Concentrated/High COD 
stream w/w, is sent to In house MEE & MVR with stripper and ATFD or sent to common MEE of Detxo 
India Pvt. Ltd or MEPPL, C) Low COD stream w/w, after treatment in the separate primary ETP & it is 
feed in to R.O. Plant. R.O. permeate is reused while RO reject w/w is sent to in house MEE and MVR 
or sent to common MEE of Detxo India Pvt. Ltd or MEPPL D). From Boiler/cooling blow down, is 
directly reused in washing & scrubber. Generated effluent is segregated as low COD (dilute) stream 
and high COD (concentrated) stream. Dilute stream wastewater is treated in primary treatment 
followed by SBT (Soil Bio Technology) treatment and treated effluent is sent to CETP of GECL, Sachin 
for further treatment through designated tanker. During visit provided ETP units are observed in 
operation. One treated waste water sample is collected from storage / holding tank (dilute stream), 
details are as per data sheet. Concentrated stream w/w is given primary treatment and fed into In 
house MEE & MVR with stripper and ATFD or sent to common MEE of Detxo India Pvt. Ltd or MEPPL. 
Unit has provided in house MEE (capacity 3 KL/hour – 3 calendria) and MVR with solvent stripper and 
ATFD. During inspection provided solvent stripper, MEE, MVR & ATFD are found in operation.  
 
Unit has provided boilers 12 TPH and total five TFH (old two capacity 400 U, new two 600 U and one 
1000 U). Natural gas is used as fuel. During visit all TFH-600 U (2 Nos) & 12 TPH boiler are found in 
operation & 4 TPH Boiler is removed and steam is acquired from common steam house located in the 
GIDC estate. Unit has provided two stage water scrubber followed by alkali scrubber as APCM, 
attached to Reactor (3-nos, separate set with each vessel as APCM). During visit one processes gas 
stack sample is collected (for HCL gas) from vent attached to MEP plant through water + alkali 
scrubber as an APCM, details are as per data sheet.  
 
During visit Stock of hazardous waste details are as: ETP sludge-@ 20.49 MT, MEE salt @13.87 MT, 
Discarded drums - 56 Nos, distillation residue-@ 12.3 MT found stored at separate storage area. 
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Detailed visited report of M/s Aether Industries Ltd., (PCB ID: 45359).

Respected sir, 
                        This unit is visited with reference H.O. reference. Detailed IR attached in PDF file. 

Thanking You,

(Dr Jignasa Oza)
Regional Officer,
Gujarat Pollution Control Board
Plot No: 11 – 12/2, 3 
GIDC PANDESARA, 
SURAT-394221
Phone: (0261) 2891696,                   
E-mail : ro-gpcb-sura@gujarat.gov.in

Mon 13-05-2024 07:00 PM

To:Unit Head Surat (GoG-GPCB Dept.) <uh-gpcb-sura@gujarat.gov.in>; Next to Unit Head Surat (GoG-GPCB Dept.) <nuh-gpcb-
sura@gujarat.gov.in>; gpcbuh22@gmail.com <gpcbuh22@gmail.com>;

 1 attachments (225 KB)

Aether Industries Limited, (GPCB ID- 45359).pdf;

13/05/2024, 19:06 Mail - uh-gpcb-sura@gujarat.gov.in

https://webmail.gujarat.gov.in/owa/#path=/mail 1/1
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M/s Aether Industries Ltd., (PCB ID: 45359)\ 

Inspection Report 

Unit is visited along with B. A. Lad (APE) reference H.O. reference. Unit is engaged in 

manufacturing of products as per group nos A-M - 475MT/Month. (as per list uploaded in 

XGN).  Unit has valid CCA AWH-118971 up to 06/04/2028. Unit has obtained 3-month trail 

revocation no: GPCB/CCA-SRT-2000(5)/ID:45359, 780488 dated: 05/01/2024. Unit has 

submitted request letter to the board for the starting of production activity as per Sr. No-2 and 

3 Plant with 75% of total production activity. During visit unit is found in operation with 25 % 

capacity in Building No. 3 as per revocation conditions.   

Source of water supply is Sachin Notified Area Authority. Waste water generation is 1.  Dilute 

stream w/w is sent to CETP- GECL after primary treatment followed by SBT ,2. 

Concentrated/High COD stream w/w is treated in house MEE & MVR with stripper and ATFD 

or sent to common MEE of Detxo India Pvt. Ltd or MEPPL 3. Low COD stream w/w, after 

treatment in the separate primary ETP & it is feed in to R.O. Plant. R.O. permeate is reused 

while RO reject w/w is sent to in house MEE and MVR or sent to common MEE of Detxo 

India Pvt. Ltd or MEPPL, 4. From Boiler/cooling blow down, is directly reused in washing & 

scrubber. Generated effluent is segregated as low COD (dilute) stream and high COD 

(concentrated) stream. Dilute stream wastewater is treated in primary treatment followed by 

SBT (Soil Bio Technology) treatment and treated effluent is sent to CETP of GECL, Sachin for 

further treatment through designated tanker. During visit provided ETP units are observed in 

operation. One treated waste water sample is collected from storage / holding tank (dilute 

stream), details are as per data sheet. Concentrated stream w/w is given primary treatment and 

fed into In house MEE & MVR with stripper and ATFD or sent to common MEE of Detxo 

India Pvt. Ltd or MEPPL. Unit has provided in house MEE (capacity 3 KL/hour – 3 calendria) 

and MVR with solvent stripper and ATFD. During inspection provided solvent stripper, MEE, 

MVR & ATFD are found in operation. 

Unit has provided boilers 12 TPH and total five TFH (old two capacity 400 U, new two 600 U 

and one 1000 U). Natural gas is used as fuel. During visit all TFH-600 U (2 Nos) & 12 TPH 

boiler are found in operation & 4 TPH Boiler is removed and steam is acquired from common 

steam house located in the GIDC estate. Unit has provided two stage water scrubber followed 

by alkali scrubber as APCM, attached to Reactor (3-nos, separate set with each vessel as 

APCM). During visit one processes gas stack sample is collected (for HCL gas) from vent 

attached to MEP plant through water + alkali scrubber as an APCM, details are as per data 

sheet. 

During visit Stock of hazardous waste details are as: ETP sludge-@ 5.0 MT, MEE salt @6.5 

MT, Discarded drums – 28 Nos, distillation residue-@ 5.0 MT found stored at separate storage 

area. Unit has disposed @ 14.925 MT MEE salt to BEIL Infrastructure Ltd. Dahej vide manifest 

no. 2526437 date: 09/05/2024. Unit has disposed @ 8.960 MT Distillation residue to RSPL, 

Ankleshwar vide manifest no. 2506504 date: 29/04/2024. A written instruction is given to the 

unit during visit which may please be referred. 
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Unit has received following permission from the DISH: 

Sr. 

No. 

Revocation letter received from DISH Revocation received with permission 

to restart operation of  

Letter No. Date  

1 DISH Letter no. 7468/2023 22/12/2023 Plant No. 4, 5 & 6 which are placed in 

Building No. 3 and corresponding utility 

building, admin building' warehouse' 

DCS & MCC Panel building, ETP, ETP 

Tank Farm, EO Storage Tank Farm, lB 

Storage Tank Farm and all green-

coloured area shown in submitted site 

lay out plan. 

2 DISH Letter no. 2484/2024 08/04/2024 Plant No. 3 and Underground Tank Area. 

3 DISH Letter no. 3119/2024 13/05/2024 Plant No. 1 and above ground storage 

tank area.  

 

 

                                                                   -Sd-                                                                 -Sd- 

                                                                B. A. Lad                                                      C. C. Hadia 

                                                                  (APE)                                                             (SSA) 
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Environmental Damage Cost Assessment Due 
to Pollution Caused on Account of Fire 

incident on 29/11/2023 at M/s Aether Industries 
Ltd., Sachin, Surat, Gujarat 

 
 
 
 
 
 
 
 
 
 

Sponsor  
Aether Industries Ltd., Surat, Gujarat 

 
 
 
 
 
 
 
 
 
 
 
 
 

 
 
 

Prepared by 

 
 
 
 
 
 

March 2024 

CSIR-National Environmental Engineering Research 

Institute (CSIR-NEERI), Nagpur - 440 020 (INDIA) 
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CSIR-NEERI, Nagpur 
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FOREWORD 
 

In order to restore the environment, protect ecosystems, and ensure the welfare 

of the receptor population, environmental damage by the industries or clusters of 

enterprises must be economically valued.  

A fire accident occurred in the plant of Aether Industries Ltd., Sachin, Surat, 

Gujarat on November 29, 2023 at 1:50 AM. According to DISH authority report, the 

fire occurred due to leakages of solvents such as Tetra Hydro Furan (THF), Toluene 

and water mixer in solvent recovery tank located at ground floor of Plant No. 2. As per 

the directions from the regulatory agency, the industry officials approached CSIR- 

National Environmental Engineering Research Institute (CSIR-NEERI) to carry out the 

task of environmental damage cost assessment due to the release of harmful 

pollutants into the environment as a result of fire accident.  

 

The report details the methodology and work done on estimation of 

environmental damage cost. The cooperation rendered by all concerned is gratefully 

acknowledged.  

 

 

March, 2024 
 
Nagpur 

DIRECTOR 
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Environmental Damage Cost Assessment Due to Pollution  
Caused on Account of Fire incident on 29/11/2023 at 

M/s Aether Industries Ltd., Sachin, Surat, Gujarat 
  

1. Introduction 

 

M/s Aether Industries Ltd., Sachin, Dist.-Surat, Gujarat has an industrial plant located 

at Plot No. 8203, Sachin - 394230, Taluka-Chorasi, Dist.-Surat, Gujarat. On November 

29, 2023 at 1:50 AM, fire occurred in the plant of Aether Industries Ltd. According to 

DISH authority report, the fire occurred due to leakages of solvents such as Tetra 

Hydro Furan (THF), Toluene and water mixer in solvent recovery tank located at 

ground floor of Plant No. 2. As a result, 26 workers were injured and 7 persons were 

found dead. Out of 26 injured workers, 22 number of workers were discharged, 4 more 

workers however died during the treatment. Heavy dense smoke occurred during the 

time of the fire accident. The cause of fire and blast is mentioned as the creation of 

vapour cloud as a result of THF leakage that led to fire followed by the blast. THF tank 

is located in tank farm area, whereas Plant No. 2 where machinery like recovery tank, 

pipeline etc. is located opposite to tank farm. 

 

GPCB officials made a visit to the plant after the fire accident on November 30, 2023 

at 10.45 AM. The samples of the contaminated water /wastewater generated from fire-

fighting activity were collected by GPCB. Ambient air quality was monitored and 

documented. During the visit, VOC level of 398 ppm and NO2 of 0.3 ppm was observed 

at a location 50 meter away from the incident site. Closure directions under Section 

31 (A) of the Air Prevention and Control of Pollution Act, 1981 were issued to the 

plants. An interim environmental damage compensation of Rs. 50,00,000/- (Rupees 

Fifty Lakhs) was imposed by Gujarat Pollution Control Board. The unit was asked not 

to carry out any production activity without prior permission of GPCB. However, the 

Aether Industry Ltd. represented/requested on November 30, 2023 on few issues, one 

of those is on carrying out the environmental damage cost assessment as per the 

guidelines of CPCB/ Hon’ble NGT.  
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Accordingly, the industry officials approached CSIR-NEERI to carry out the task of 

environmental damage cost assessment due to the release of harmful pollutants into 

the environment as a result of fire accident.  

 

2. Methodology 

 

An environmental damage cost assessment (EDCA) of the fire accident is proposed 

to be carried out considering the damage to the environment by the release of harmful 

chemicals in to the Air, Water and Soil media. CPCB Guideline document (Central 

Pollution Control Board - Ministry of Environment, Forest and Climate Change 2022) 

is followed for computing the EDCA. Stoichiometry analysis and box model are 

considered for taking into account the damages due to air pollution. For water 

pollution, the wastewater discharge along with the water quality in terms of physico-

chemical characteristics is considered. The below section gives the details of pollution 

load estimation due to release of harmful pollutants owing to the accident. 

 

3. Air Environment 

 

The location map of the industry is given in Fig. 1. As informed, the following chemicals 

were involved during the accident (Table 1): 

 

Table 1a. Quantity of chemicals involved during the accident. 

S. 
No. 

Equipment Capacity 
(KL) 

Chemical 
handled 

Quantity 
before the 
incident 

Leaked 
quantity in 
the accident 

1 THF + Toluene + 
Water Mixture Tank 

15 THF + Toluene+ 
Water 

12000 Kg 10000 Kg 

2 Pure THF Tank 25 THF 15599 Kg 12000 Kg 

3 Distillation Reactor 10 THF + Toluene+ 
Product 

7000 Kg 0 Kg 

 

It was revealed by the industry authority that during the time of the accident, a mix of 

THF:Toluene:Water in Mixture Tank was in ratio of 65%:30%:5%. The total quantity 

leaked during the fire accident for THF and Toluene is therefore given as given in 

Table 1b. 
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Table 1b. Leaked quantity of chemicals during the accident. 

S. 
No. 

Equipment Leaked quantity in 
the accident (Kg) 

1 THF  18500 

2 Toluene 3000 

 

Ambient air quality (AAQ) monitoring was carried out by GPCB after the fire accident 

on November 30, 2023 at the following places: 

Site 1 - Near Boiler House  

Site 2 – Near Main Gate  

The details of the AAQ results are provided via email and are reproduced here in Table 

2 for the sake of continuity.  

 

Table 2. Ambient air quality on 30/11/2023 near Boiler house and Main gate. 

S. 
No. 

Parameter Unit Boiler 
house 

Main 
gate 

Limit* Method of Measurement 

1 Lead (Pb) µg/m3 0.68 0.38 1 CPCB guidelines for AAQM 
(Vol 1, NAAQMS/36/2012-13) 

2 B(a)P ng/m3 ND ND 1 Same as above 

3 Arsenic (As) ng/m3 ND ND 6 Same as above 

4 Nickel (Ni) ng/m3 8.6 6.4 20 Same as above 

5 Carbon 
monoxide (CO) 

mg/m3 1.8 1.4 4 Same as above 

6 Benzene 
(C6H6) 

µg/m3 ND ND 5 IS 5182 (Part 11) 

7 Ammonia 
(NH3) 

µg/m3 42.9 26.4 400 CPCB guidelines for AAQM 
(Vol 1, NAAQMS/36/2012-13) 

8 Sulphur 
dioxide (SO2) 

µg/m3 46.2 38.4 80 IS 5182 (Part 2) 

9 Nitrogen oxide 
(NOx) 

µg/m3 49.2 52.6 80 IS 5182 (Part 6) 

10 Ozone (O3) µg/m3 26.1 21.6 180 IS 5182 (Part 9) 

11 Toluene mg/m3 1.08 0.594 377# SOP/INS/UN/161 

12 Tetra Hydro 
Furan (THF) 

mg/m3 0.108 0.028 599# SOP/INS/UN/161 

*As per National Ambient Air Quality Standards; # As per Factory Act rules, 1948 
Sampling duration – 1 hr (as per the information provided by the industry), ND-Not 
detectable. 

 

It can be seen that all the pollutants are below the respective CPCB standard. One 

argument may be that the lower pollutant concentrations the day after the event could 

be the result of dilution and dispersion. It is however to be noted that during the visit 
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of GPCB authorities on November 30, 2023, extremely high VOC levels of 398 ppm 

were observed at a distance of 50 meters. This shows that there were VOC leaks 

during the mishap, which must be taken into account while computing EDCA.  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Fig. 1. Location map of Aether Industry Ltd. 

 

EDCA is carried out considering the resultant emissions of above chemicals such as 

THF, Toluene, VOC and NOx into the environment. EDCA for Air environment is 

carried out considering two approaches;  

1. Stoichiometry analysis is carried out to understand the possible air pollutant’s 

emissions from the combustion reaction.  

2. Since VOC leakages are ascertained, a box model is assumed to estimate the 

VOC pollution load, which is further used for damage cost estimation. Further, 

since NOx was also measured and observed to be substantially high, pollution load 

for NOx is also considered for damage cost estimation. Next sections 2.1.1 and 

2.1.2 shall describe both the approaches. 

 

3.1.  Air Environment: Part I - Stoichiometry Analysis 

 

Stoichiometry analysis is carried out to estimate the nature and type of pollutants 

released from the combustion of chemicals used in the industry. The pollutants 
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considered in the stoichiometry analysis primarily are carbon monoxide (CO), carbon 

dioxide (CO2).  The secondary pollutants are not considered due to the complexity of 

involved chemical reactions. The details of pollutants released into the atmosphere 

after the chemical reaction of chemicals with oxygen is given in Table 3. 

 
Table 3. Pollutants released into the atmosphere after  

chemical reaction with oxygen. 

Chemicals Chemical 
formula 

Pollutants 
emitted after 
combustion 

References 

Tetra Hydro 
Furan (THF) 

C4H8O CO, CO2  https://fscimage.fishersci.com/msd
s/23011.htm  

Toluene C7H8 or 
C6H5CH3 

CO, CO2  https://www.pcs.com.sg/wp-
content/uploads/2020/10/PCS950
05_Toluene-SDS_Rev4.pdf 

 https://beta-
static.fishersci.com/content/dam/fi
shersci/en_US/documents/progra
ms/education/regulatory-
documents/sds/chemicals/chemica
ls-t/S25611.pdf  

 

The stoichiometry equation is given for both THF and Toluene in Equation (1) and (2). 

 
2C4H8O + 11O2 → 0CO + 8CO2 + 8H2O - - - - - (1) For THF 

 

2C7H8 + 15O2 → 6CO + 8CO2 + 8H2O - - - - - (2) For Toluene 

 

The emission estimates of the pollutants are computed using the quantity released 

into the atmosphere. The estimated pollution load is given in Table 4. 

 

Table 4. Air pollution load due to burning of chemicals. 

No. Chemical Formula Quantity 
(Kg) 

CO2 

(Kg) 
CO 
(Kg) 

1 THF C4H8O 18500 45163.5 - 

2 Toluene C7H8 1433 5474.3 2613.1 

Total    50637.8 2613.1 

 

As can be seen from Table 4, burning of THF results mainly into CO2 whereas Toluene 

combustion releases CO and CO2 emissions, which is taken into account while 

computing EDCA.  
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3.2. Air Environment: Part II - VOC Leakages 

 

It is worth mentioning that consideration of stoichiometric combustion of chemicals 

involved considered only primary pollutants. As already mentioned above, GPCB 

officials during their visit on November 30, 2023 observed considerably high values of 

VOCs (398 ppm) and NOx (0.3 ppm). The following details and presumptions are 

taken into account while estimating the VOC leakages: 

 Since the GPCB officials observed high VOC level at a distance of 50m and 

could not visit inside the premises, it is assumed that the impact area is 50m x 

50m. The influence, however, might be felt throughout a wider land region, 

which is not taken into account because there is no information or evidence. 

 A box model is considered to compute the pollution load. Assuming the uniform 

distribution of pollutants in a box, an area of 2500 m2 is considered as an impact 

area.  

 The average mixing height is computed using NOAA HYSPLIT model (Draxler, 

1998) for the study area on November 30, 2023 is given below: 

 

Hrs Mixing Height, m 

0 49.7 

3 226 

6 1057 

9 1452 

12 159 

15 118 

18 163 

24 119 

 

 The model provides the estimation of mixing height at 3 hourly intervals. It is 

implausible to assume that the 398 ppm pollutant concentration level recorded 

during the measurement period occupied the entire mixing height. 

Consequently, it is assumed that this high VOC level is present at an average 

mixing height of 418 meters during the day. 

 Volume of atmosphere, which occupies all the emissions can be considered as 

50 m x 50 m x 418 m (1044906 m3). The total VOC load in this atmospheric 

volume is 1567.23 kg.  
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 Ideally excess load needs to be computed for environmental damage cost 

estimation of a pollutant, which is however not considered due to non-

availability of VOC standards. 

 The load of 1567.23 kg is therefore subtracted from Toluene load computed 

through Stoichiometry, which comes out to be 1433 Kg. 

 Further, GPCB officials also observed high NOx concentration as 0.3 ppm at a 

distance of 50m from the accident site. Considering the standard of 80 µg/m3, 

as specified by CPCB for 24-hour duration, the excess NOx concentration is 

484.54 µg/m3.  

 The total NOx load for an area of 2500 m2 is 0.51 Kg. 

 

3.3. Environmental Damages due to Release of Air Pollutants   

 

To monetize the impacts due to release of harmful chemicals into the environment 

causing the emissions of pollutants, benefit transfer method or value transfer method 

is applied. The pollutants released in to the media are assigned the cost per pollutant 

damage. The method can be applied in the cases where the externalities are not 

available and conducting the separate study for its evaluation is time consuming and 

resource constraints also exist. The damage cost is available for European countries 

for the year 2015, published in 2017. The exchange rate of 1 Euro = Rs. 71.1956 for 

the year 2015 is considered (https://www.ecb.europa.eu/stats/policy_and_exchange_ 

rates/euro_reference_exchange_rates/html/eurofxref-graph-inr.en.html). The cost is 

projected for 2023 using inflation rate for India (https://data.worldbank.org/indicator/ 

FP.CPI.TOTL.ZG?locations=IN) as given in Table 5a.  

 

Table 5a. Inflation rates for India. 

Year Inflation rate 

2016 4.95% 

2017 3.33% 

2018 3.94% 

2019 3.73% 

2020 6.62% 

2021 5.13% 

2022 6.70% 

2023 5.46%* 
Source: https://data.worldbank.org/indicator/FP.CPI.TOTL.ZG?locations=IN 

*https://www.statista.com/statistics/271322/inflation-rate-in-india/ 
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For the Stoichiometry computations for pollution load estimation i.e. Part I of Air 

environment damage cost estimation, the environmental prices per pollutant damage 

are given in Table 5b. 

 

The damage cost to take into account the VOC and NOx emissions is computed using 

the box model. The details are given as below: 

 The total VOC load in this atmospheric volume is 1567.23 kg.  

 Ideally excess load needs to be computed for environmental damage cost 

estimation of a pollutant, which is however not considered due to non-

availability of VOC standards. 

 The load of 1567.23 kg is therefore subtracted from Toluene load computed 

through Stoichiometry, which comes out to be 1433 Kg. 

 Further, GPCB officials also observed high NOx concentration as 0.3 ppm at a 

distance of 50m from the accident site. Considering the standard of 80 µg/m3, 

as specified by CPCB for 24-hour duration, the excess NOx concentration is 

484.54 µg/m3.  

 The total NOx load for an area of 2500 m2 is 0.51 Kg. The details are given in 

Table 5c. 

 

Table 5b. Air Environment: Part I –Damage cost assessment using stoichiometry. 

S. No. Pollutants Environmental 
Cost (Euro/kg) 

Pollutant 
Load (Kg) 

Total Damage 
(Rs.) 

1 CO2 13.6 50637.8 691160 

2 CO 8.6 2613.1 22359.9 

 Total Damage Cost  713519.9 

Conversion rate 1 Euro = Rs. 71.1956 (in 2015)* 
+Delft (2023); *https://www.ecb.europa.eu/stats/policy and_ exchange_rates/euro_ 
reference_ exchange_rates/html/eurofxref-graph-inr.en.html 

 

Table 5c. Air Environment: Part II –Damage cost assessment using a box model. 

S. No. Parameter Total load in 
excess (Kg) 

Environment Price  Damage 
Cost (Rs.) Euro/Kg* Rs./Kg+ 

1 VOC 1567.23 2.73 286.6 449215.84 

2 NO2 0.51 20.8 2183.9 1105.69 

 Total Damage Cost 450321.53 

*in 2015, + in 2023 (computed using the method described in first para of section 2.1.3) 
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The total environmental damage cost due to air pollution caused by the fire explosion 

in the industry is Rs. 1163850.9. 

 

4. Soil Environment 

 

During the visit, it was observed that wastewater was not discharged into the soil. 

EDCA exercise is therefore not carried out for soil environment.  

 

5. Water Environment 

 

To determine the external costs of chemicals released into the water bodies as a result 

of a fire accident, the impacts can be evaluated by tracking the pollutant’s discharge 

or contamination in the media (water) or the receptor where the damages are 

anticipated and economically evaluating the damages through the identified impacts. 

The major damage to water media occurs while using the water for firefighting. The 

details of the firefighting during the incident are given below: 

 To control the fire, underground storage tank fire water was used. The water 

consumption from the fire water underground tank was 194 KL.  

 Fire tender utilized their inbuilt storage tank to the extent of 20 KL. Any external 

water tanker for firefighting was not required.  

 The total water consumption during firefighting was therefore 214 KL.   

 The wastewater due to firefighting was disposed to CETP globe and detox 

CETP, the total quantity of which on December 1-2, 2023 was 106.6 KL and 

105.855 KL, respectively.  

 Generated wastewater during fire extinguishing was contained inside the 

premises of the plant.  

 Samples of the wastewater were collected from the collection tank of ETP for 

water quality analysis.  

 Physico-chemical analysis of water sample was carried out in terms of 

parameters such as Total dissolved Solids (TDS), Chemical Oxygen Demand 

(COD), Phenolic compounds and Ammonical Nitrogen as is given in Table 6. 
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Table 6. Water/Wastewater sample analysis. 
(Collected on 29/11/2023 and 01/12/2023 from collection tank of ETP) 

S.No Parameter Unit Method Range Result Std* 

1 Temperature 0C IS: 3025 (Part 
9) -1984, 
2006 

0-80 0C 29 - 

2 pH - 4500 H+B 
APHA 
Standard 
Methods 23rd 
ed., 2017 

1-14 7.25 - 

3 Total Dissolved 
Solids 

mg/l Gravimetric 
Method (2540 
C APHA 
Standard 
Method) 

10-200000 mg/l 32452 2100 

4 Ammonical 
Nitrogen 

mg/l Titrimetric 
Method (4500 
NH3 B&C 
APHA 
Standard 
Method) 

1-2000 mg/l 196 50 

5 Chemical Oxygen 
Demand 

mg/l APHA (23rd 
ed.) – 5220 B 
Open Reflux 
Method 

5-50000 mg/l 4408 250 

6 Phenolic 
Compounds 

mg/l 4 Amino 
Antipyrene 
Method W/O 
Chloroform 
Extra 

0.-50 mg/l 1.89 1 

7 BOD  mg/l 3-Day BOD 
Test (IS : 
3025 (Part 
44), 1993 

5-50000 mg/l 1470 30 

* Surface water quality criteria for different uses (specified by CPCB, 1979 and the Bureau 
of Indian Standards, 1982. Red color indicates the pollutant concentration exceeds the 
respective standard. 

 

It can be seen from Table 6 that water quality at the ETP collection tank is highly 

polluted in terms of TDS, COD, BOD and other parameters. The chemicals lost during 

the accident are highly flammable and it was assumed that most of these chemicals 

would have been burnt during the fire. However, runoff of firefighting water sample 

collected at the tank reveals that the wastewater has significant concentration of 

organics in addition to various other monitored parameters. As evident, the 

exceedance of pollutants due to the fire extinguishing activity cannot be ruled out. The 

ETP although shall provide the water treatment for a significant quantity, the remaining 

untreated water pose a serious risk to the environment. Water may even percolate to 

the soil which may cause land degradation and may also contaminate groundwater. 

The industrial data sheet with reference to accidental release measures for THF (EC 
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No. 1907/2006 (REACH)), advocates to keep it away from drains, surface and ground 

water and retain contaminated washing water and dispose of it. Industry therefore 

should take appropriate steps so as not to cause damage to the nearby soil and water 

resources. The damage caused and the level of impact due to organic pollutant 

released is evaluated in monetary terms. The total compensation towards 

environmental damage due to the discharge of fire-fighting water contaminated with 

hazardous chemicals (approx. quantity 214 KL, COD 4408 mg/L and BOD 1470 mg/L) 

is calculated in Table 7. 

 

5.1. Environmental Damages due to Contamination of Water 
Quality 
 

The following points for the computation of environmental externality due to impact of 

fire accident on water quality were considered: 

 

1. Only BOD and COD are considered for calculation purpose since metal 

concentrations are not available.  

2. The excess concentration to CPCB threshold limit is subjected to computation.  

3. For considering the total water discharge load, water consumption figures as 

provided by plant authorities are considered. 

4. Fire water consumption from the fire water underground storage tank was 

194KL. 

5. Fire tender utilized their inbuilt storage tank to the extent of 20 KL. Any external 

water tanker for firefighting was not required. Total Water Consumption During 

Fire Fighting was therefore 214 KL. 

6. Out of the above quantity, fire waste water disposal to CETP Globe was 106.6 

KL and Fire waste water disposal to detox CETP was 105.855 KL. 

7. The environmental prices are considered from Hernández-Sanch et al. (2010) 

for COD and BOD as 0.098 and 0.033 Euro/kg, which were estimated for 2004. 

8. The environmental prices are inflated to 2023 and converted into Indian 

currency as Rs. 29.90 and Rs. 10.07/K for COD and BOD, respectively. 

9. The damage cost due to water pollution is given in Table 7. 

10. The damage cost for COD and BOD is computed as Rs. 26608 and Rs. 3103 

respectively. The total damage cost for the water component is Rs. 29711. 
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Table 7. Damage cost due to water pollution. 

S.No Parameter Conc. 
as X 

(mg/l) 

Std* 
as 
X0 

Excess 
Conc. 
X-X0 

(mg/l) 

Excess 
Conc. 
(Kg) 

Environmental 
Price+ 

 

Damage 
Cost 
(Rs.) 

 

1 COD 4408 250 4158 889.8 0.098 ~ 29.90 26608 

2 BOD  1470 30 1440 308.2 0.033 ~ 10.07 3103 

+(Euro/Kg in 2004 ~ Rs./Kg in 2023) 

 

6. Total Environmental Damage Cost Due to Air and Water Pollution 

 

The total environmental damage cost due to air and water component is given in Table 

8. The total damage cost is computed to be Rs.1193561.7 i.e. Rs. 11.94 lakhs. 

 

Table 8. Total environmental damage cost. 

S. No. Parameter Damage Cost (Rs.) 

1 Air (Part I) 713529.4 

2 Air (Part II) 450321.5 

3 Water 29710.8 

 Total 1193561.7 
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